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(d) Self-sufficiency has been achieved 
in Nitrogen to the extent of approximately 
87% of the stnnual consumption. India has 
very limited resource for phosphaticfertiliser 
and its import, therefore, will continue both 
in the form of finished fertilisers as well as 
raw materials and Intermediates. There is no 
known and commercially exploitable re­
source of potash available in the country and 
the entire requirement of potassic fertiliser 
is, therefore, being met by import. A numt)er 
of projects have been lined up for Inclusion 
in the 8th Plan. The projects currently under 
implementation and those likely to be in­
cluded in the 8th plan, when commissioned, 
will improve the availability from the indige­
nous sources.

Abolition of Lease System in HDMC 
liAarkets

2242. SHRI P.M. SAYEED: Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state:

(a) whether the Government have re­
ceived some proposals to abolish lease 
system in all the NDMC markets in the capi­
tal;

[Translation]

Committee for Granting Uomcoslo 
Sugar Ftelorios

2243. SHRI YASHWANTRAO PATIL: 
Will the Minister of FOOD be pleased to 
state:

(a) whether the Government have con­
stituted a committee for granting approval to 
sugar factories and for their expansion;

(b) if so. the composition and terms of 
reference of that committee; and

(c) the time by which the said committee 
is likely to take decision in regard to new 
sugar factories?

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI TARUN 
GOGOI): (a) and (b). Consequent upon the 
issue of the revised guidelines. Government 
have constituted a new ten-member Screen­
ing Committee to scrutinize the applbattons 
received for grant of Latter of Intent/Indus­
trial Lrcehcesfor establishment of new Sugar 
factories and expansk>n in the existing sugar 
factories. A copy of the Offee Memorandum 
dated 11.11.91 issued in this regard in given 
in the include Statement

(b) if so. the reaction of the Government 
thereto: and

(c) the time by whk:h a decisk>n in the 
matter is likely to be taken?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI. M. ARUNACHALAM): (a) to (c). No. 
Sir. The N.D.M.C. has also reported that the 
ihops in the NDMC m ailed are albtted on 
licence basis and. therefore, the questbn of 
abolttbn of lease system does not arise.

(c) Keeping in view the gukJelines and 
the phased availability of capacity for licens­
ing, the Committee wouki hoM its meeting 
from time to time to scrutinize the pending 
applbations.
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